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4 In the matter:- | ;

Nabin Kisan ' .....Applicant i

5 | VERSUS ' ' T
i State of Odisha & others I ......Respondents "

Affidavit in compliance to the order dated 29/09/2021 by Belpahar,
Municipality Respondent No. 2 '

I, Loknath Kumar Tiwari, aged about 52 years, $/0. D.N. Tiwaart At
present working as Executive Officer, Belpahar Municipality, Belpahar under
Jharsuguda District, At/Po. Belpahar, Dist. Jharduguda, do hereby solemnly

afﬁml and state as follows:-

1. That, I am working as an Executive Officer, Belpahar Municipality,
Belpahar under Jharsuguda District and duly authorized by the Hon’ble

Sub-Collector of Jharsuguda Cum Administrator, Belpahar Municipality,

to file this affidavit on behalf of Respondent No.2.

‘e

2. That, this Hon’ble Tribunal vide their order dated 29/09/2021 at para-7

~ has directed fhat “until the action plan_"; is prepa;ed and STP ‘is‘

coRstructed, all the drains connected to the STP there shall be a stay
against the Belpahar Municipality from draining the senge, Su_l]age ;

 water into private lands ihcluding the land of the applicant_i_n question?’. Sed

g .‘That in comphance to the aforesaid dlrectxon of thls Hon’ble Trlbunal 5

A the outlets of sewage sullage water or any waste materxal have been_ [

= pARTOFAFF\DAV” b]ocked from dlschargmg into. any prlvate land 1ncludmg the land of ther:';"»

: 'apphcant

Rl
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'llml all lhe mvngc \ullngc wmcr und waste material is being collcéted o

tuur tines o dlkv lhmu;,h the cesspaol vehiclos from lhc mum s(oragc :

poim luu\lcd il ﬁﬂy meter (Ilsmnu. from lhc new sewcrﬂg‘. line i fmm

= Om Slmnli Center, Gumadara, Belpahar, The recent regular photograph

of' the operation is annexed herewith as Annexure R2/1.

Thay, it is also stated that after collecting the sewage, sullage water and

waste material from the storage point, the same is discharged into the

big septage tanks located out of the town. The recent photograph of the -

operation for the discharge sewage, sullage water and waste material is

annexed herewith as Annexure- R2/2.

That regarding the construction of the Sewerage Treatment Plant (STP)
.within Belpahar, Muncipality area a proposal letter vide the letter No.
2379 dated 11/10/2021 is already been sent to the Chief Engineer,
Odisha Water Supply and Sewerage Board, Bhubaneswer and awaited
for the compliance. The Copy of the letter no. 2379 dated 11/10/2021 is

annexed herewith as Annexure- R2/3.

That a letter is also sent to the local Tahasilder vide the letter no.
2‘420(1) dated. 22/10/2021 to provide suitable government land for the
construction of Sewerage Treatment Plant (STP). The Copy of the
letter no. 2420(1) dated 22/10/2021 is annexed herewith as Annexure-
R2A. |

That the annexure are annexed to the preset affidavit is true and correct

copy ofits original.

= '[‘Th'at the contents of fhe above paragraphs are true 'and‘corre(:t to the "

best of my knowledge as advxsed from the ofﬁmal records, and nothmg et

on A
matenal has been concealed therefrom e
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= __VERIFICATION

‘ I The above named deponent do hereby venfy on th1s i day - | of
: November 2021 that the facts stated heréin above are true and correct to Iy

: mformatlon and no part of its are false and nothmg material has been concealed

therefrom

Verified at % onthe [h day of November, 2021

ntified By

RD‘M&B Ku Trogon.

Agwotcate eponent

Executive Officer
Belpahar Municipalit'

%7'/)/
} b g )) : 7/’
PRATAP NARAYAN TIWAR)

NOTARY, JHARSUGUDA
REGD No ON-01113

efore adv _— """&_,\.M/ PM

‘ NOTAPY JHARSUGUDA
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The Chiaf Engineer

Odisha Water Supply & Swerage B'zard
St Mother Teresha Road,

HB Colany, Industrial Area,
- Kharab belanagar, Bhubaneswar
' Odisha-?S.‘lOO? -

Sub- Construction of Sewerage TEeatment Plant within Belpahar
Municipality areg, . :

that it has been draposed to construct § 5ewerage Treatment Plant
~ (STP) within Belpahar Municipality ares for treatment of waste &
- Sullage water flowing from the houses of inhabitants of this area. As
the technical pPart has an important roie in construction of STp
appropriate plan, specification & technical advice may please be
Communicated to the undersigned so as o take up the work in a
flagship manner.

. Memo No.

This is far favour of king information and necessary action.

Ycurs fasthfuuy

: Belpa&ﬁmi
238 fdt.__ s (e aaqy lty

Copy submitted te the Sub-Coliector, Jharsuguda . g

Admm:strator Belpahar Mumupahtv for favour of kingd information

@ and necessary act'on

. MémoNc AI8 e i fe ‘*og

| Jharsuguda for kmd mformatlon and necessary actlon\ ‘

Copy to Regicnal Officer, State Fol'utxon Cor«*rol Board
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MUNICIPAL COUNCIL
B ELP A H A R

sl e AN 2420(:/,(“ 09 /o..oog,
| The Tahasildar,
Lakhanpur

Sub To ldentnfy & provide sultable land for construction of '
Sewerage Treatment Plant (STP) within Belpahar Municipality e
area. . :
Sir,

' In‘inviting kind reference to the subject cited above l'am to say
that as per direction of Hon’ble NGT, Kolkata Pollution Control Board,
Regional Office, Jharsuguda it has been proposed to construct a

. Sewerage Treatment Plant (STP) for treatment of Waste & Sullage
water flowing from the houses of inhabitants of Belpahar Municipality
area. In this connection a suitable.land measuring around an area of
3.00 Acres of land is urgently required so that the work can be taken
up with immediate effect.

It is therefore earnestly requested that necessary action may
kindly be taken for alienation of land in this regard at the earliest

possibilities.

Yours faithfully,

‘Memo No,_ 2420 (» Jdt,_ 2210 2z .
- Copy submitted to the Sub- Collector Jharsuguda &
‘Administrator, Belpahar Municipality for favour of klnd mformatron

A% and necessary action.

” ':-"'Memo No. M’“ @ /dt. 22, [0 2“/ *
e Copy to Reglonal Officer, State Pollutron Control Board
.7:;»'-Jharsuguda for kmd mformatlon and necessary actron_ . ,
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! 1, Shiba Toppo, aged about 49 years, S/o. Late Sargu Toppo At present working

aS“S‘u‘b-collector and Administrator Belpahar Municipality, Belpahar under Jharsuguda
District, At/Po./Dist. Jharduguda, do hereby solemnly affirm and state as follows:-
t No. 2 in the above

I. That 1 am representing on behalf of the Responden

mentioned Original application.
2. That in compliance to the order dated 29/09/2021 the Deponent has
deposited the cost of Rs. 25,000/-(twenty five thousand) before the
Odisha State Pollution Control Board, Bhubaneswer, in the shape _of
demand draft no. 79986 dated 10/11/2021 along with the postal recite

dated 15.11.2021. ; _
3. That the copy of the DD no. 79986 is annexed here with as Annexure-
R2/1. The postal recite dated 15/11/2021 is annexed here with as
Annexure- R2/2 and the delivery report is annexed here with as :

Annexure- R2/3.

VERIFICATION

day of
e and correct to my
| has been concealed

ponent do hereby verify on this
cts stated herein above are fru
false and nothing materia

I, The above named de

November, 2021 that the fa
information and no part of its are

therefrom.

[ bh rday of November, 2021

(pa
Lo Wg N
D vl,'w'H

(4 (5

ponent silectof.
JHARSUGUDA

Verified at Jharsuguda on the -

dentified by

Y i

~The deponent so!ep\/‘afﬁmes‘ :

. before adv....... ... Biar
toda at.‘".-" y v 'l‘ll‘luvcuna‘ucfoi APNARAYAN T'WA , 4
Y Bl AMIP M _ NOTARY, JHARSUGUDARI
e SR “REGD No.ON-01/13° -~
SN, TIWARES R A COR

- NOTARY.HARSUGUDA
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